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AND RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER
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PAN/GIR No.

(Appellant

Per Bench

These are appeals filed by the assessee against the orders of ld CIT(A),

NFAC dated 16.12.2024 for the assessment year 2016

2. ITA No.112/Ran/2025 is against the order of ld CIT(A) in quantum

appeal. ITA No.11/Ran/2025 is against the order of the ld CIT(A) in confirming

the penalty under section 271(1)(c) of the Act. ITA No.114/Ran/2025 is against

the confirmation of penalty u/s.27

against the confirmation of penalty u/s.271F of the Act.
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appeals filed by the assessee against the orders of ld CIT(A),

NFAC dated 16.12.2024 for the assessment year 2016-17.

No.112/Ran/2025 is against the order of ld CIT(A) in quantum

appeal. ITA No.11/Ran/2025 is against the order of the ld CIT(A) in confirming

the penalty under section 271(1)(c) of the Act. ITA No.114/Ran/2025 is against

the confirmation of penalty u/s.271(1)(b) of the Act and ITA No.115/Ran/2025 is

against the confirmation of penalty u/s.271F of the Act.
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appeals filed by the assessee against the orders of ld CIT(A),

No.112/Ran/2025 is against the order of ld CIT(A) in quantum

appeal. ITA No.11/Ran/2025 is against the order of the ld CIT(A) in confirming

the penalty under section 271(1)(c) of the Act. ITA No.114/Ran/2025 is against

1(1)(b) of the Act and ITA No.115/Ran/2025 is
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3. Shri M.K.Chowdhary, ld AR appeared for the assessee and Shri Khubchand

T Pandya, ld Sr DR appeared for the assessee.

3. At the outset, ld AR of the assessee submitted that no notice u/s.148 of

the Act was issued and served on the assessee. It was the submission that in

the absence of notice u/s.148 of the Act, consequential assessment order

u/s.144/147 of the Act on 31.3.2022 is liable to be quashed.

4. Ld Sr DR was directed to verify as to whether any notice u/s.148 of the

Act has been served on the assessee. Ld Sr DR submitted the report of the AO,

which reads as follows:

“
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5. The report of the Assessing Officer clearly shows that notice u/s.148 of the

Act has not been served on the assessee. As no notice u/s.148 of the Act has

been served on the assessee, the impugned assessment order passed in the case

of the assessee for the assessment year 2016-17 u/s.147r.w.s 144dated

31.3.2022 stands quashed.



ITA No.112 to 115/Ran/2025
Assessment Year : 2016-17

P a g e 6 | 6

6. As the assessment order, which is the basis of levying penalty order itself

quashed, the penalty order u/s.271(1)(c), 271(1)(b) and 271F of the Act stands

quashed.

7. In the result, appeals of the assessee stand allowed.

Order dictated and pronounced in the open court on12/06/2025.

Sd/- Sd/-
(RATNESH NANDAN SAHAY) (GEORGE MATHAN)
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